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THE 'MINIS'f.BR OF STATE I HE 
MI STRY OF URBAN DEVELOP-
ME T (SH I DALBI SiNOH): (.a) 
and (b) A number of new and improved 
technologies for reducing cost of constru-
ction, e ccti g avings in scarce building 
materials like ' cement. steel and timber 
and speedier construction proce se have 
been developed. The National Buildings 
Or,anis8tion is promoting and coordin-

. ating application of building re earch and 
technology for low cost housing 

(c) No, Sir . 
(d) Does at arise. 

Ste to edueat unorgaof ed labour 
About labour I • 

274. 3HRI LALITESHWAR 
S A I: 
DR. .S. RAJHANS : 

Will tbe Minister of LABOUR be 
pl ed to state: 

(a) whether in view of numerous laws 
enacted for 'the protection of tbe Jabour, 
Union Government propose to .ducate 
the unorganised hibour about such laws; 

(b) If 0 , he step taken or proposed 
in this ragard; and . 

(c) the manner in which the campaign 
will be launched and to wbat extent the 
problem of labour ' is Ji ely to be olved '1 

THE MINISTER OF STArE OF T E 
MINISTRY OF LABOUR (SHRI P.A. 
SANG MA) : (A) to (c) The Central 
Board for Workers Education pODsored 
by the Ministry of Labour has been 
conducting educational programmes for 
the workers in the uDorganised sector 
from October. 1979. Varlou labour law 
with other relat d subjects are covered in 
such tra'ining programmes. Some State 
Governmeets pd ' a Union Territory have 
appointed Honorary 'Rural Organisers 
under Centr lIy Sponsored Scheme to , , 
inter-alia, impart knowledge about labour 
laws to rural workers. 

Floods I 0 Bihar 

27S. SHRI LALITBSHWAR 
SHAHI: ~ 
DR. O.S. RAJHANS: 
SHRIMATI KISHORI SINHA: 

Will tlie Minister or AGRICULTURE 
be pi ased to state: . 

(a> whether a Central Team visltod 
Bihar St'ate during the month of So e-
m~er, 1987 to ass,ess and review the 
flood situation in the State; 

(b) whether the Central team bas 
sci nee s~bmit~ed ita report; 

(c) if so, the assistance provided to 
the State to meet the situation; and 

Cd) what other a sistance Government 
propose to give to the State Gov,rnment 
in this r~8ard ? 

THE MINISTER 0 ST A TB IN THE 
DE AR MENT OF AGRICULTURE 
A D COOPERAT ON IN THE MI 
STRY 0 AG ICUL 'B (SH I 
YOGENDRA MAKWANA): (a) to Cd) 
Y es, Sir. On receipt or memorandum 
from State Government ee tn Central 
as istance in the wakc of flood, a Ccntral 
Toam vj ited the State from 16th to 18'th 
September, 1987 to makc an on the spot 
assessment of the situation. On the basis 
of the report of the 'Central Team and 
recommendations of the High Level 
Committee on Relief, a ceding of expendi. 
ture of Rs. 86.53 crores Includl II Rs. 0.1.5 
crores for increasing vegetat>le- prodUction, 
has been approved to tbe State Govern. 
ment. 

Exp D on of Vayudoot a third airline 

276. SHRI LAL TESHW AR 
SHAHI: 
DR. G.S. RAJHANS: 
SHRI MAHENDRA SINGH: 
SHRI YASHWANT RAO 
GADAKH PATIL : 

Will the Minister of CIVIL A VIA.· 
TION be pleased to state: 

(a) whether there i a proposal under 
the consideration of Government to make 
Vayudoot, the third ~evel airline, an 
ind-ependent organisation; 

(b) if so, by when a tina I decision is 
to be taken in the matter; and 

(c) to what extent tbe services rend-
ered by tbe Vayudoot are likely to be 
boosted 1 




